ag1 Commigsion of Inquiry AFRIL 18, 1979  Mdlters Under Rule §17 282

on Laobur [naustrial
[Shri George Fernandes]
terided twite by one thonth from Feb-
rofy 1T to Merch 1979 and March
1076 to Apfil 1979. I hyd explaned
to thet the fulf backgfound how the
mattér hed iniffally been raiseq and
the gtibséguent setting up of the Com-
mistion, ghd #1906 the alternatives open
t5> Govérnmert which havé been men-
tioned ghove,

In the light of these discussion.
and after considering tihe relevant
issues Government have decided to
follow the courde of action mentioned
af (iii) above, Accordingly Govern-
ment have accepted the resignation
of Justice Shm A K, Sarkar and have
1ssued a notification winding up the
Commission from today. Government
propose to take over all the records
of the Commission including the in-
vestigation reports so far completed
by 1t and to forward these to the
concerned Mimistries/Departments to
take further action according to law
takifrg into acconnt the preliminary
conclusions/findingy arrived 4t by the
Commlmsion in its enquiries,

In conclusion ¥ woulg like to :e-
iterate that Government's policy to-
wirds Large Mouses Has béen fully
explainéd in ity Sta on Indus-
fria) Polity whith was latd Dbefore
Parliament on 28fd Decertber 1977.
In ity Heersing poficy, Government

witl afe the activities of the
Larfge HouSes t0 bring them in hne
with the Country's socio-economic

goals. It Wil be the poliéy of Gov-
ernfnénf to' énsure that no unit or
busittess goupy atqidres dorhinant or
monopolistic poskiod fn thé market,
e present industiial activities of the
Large Houses wil] glso bé scrutinised
so that unfair practice; arising out of
manufacturing inter-linkages are also
avoided. Im order fo ensure sociel
accountability, the finarcial institu-
tions whose support iz vital for setting
up and running of large scale enter-
prises will be expected to assume a
more mchive role in overseeing the
activitiey of umits fimanceg by them
in ordefr to ensure that management

Houses (St.)

is 1ncreasing, pmm;uaed and con-
forms to national priorities,

I am sure that Governmedf can

count én the support fforh gfl ‘m
of the Houke in the ipleme

of this polley,

——
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(1) SPREADING OF DESERT AREA IN
RAJASTHAN

Wrrey (Fravire) -
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